
HIGH COURT OF DELHI : NEW DELHI 

TENDER NOTICE 

  

Sealed Quotations are invited for repair of Padded Chairs of this Court.  
 
Interested parties may submit their rates/quotation item wise for repair of 

following works of Padded Chairs of this Court so as to reach the undersigned 
latest by 13-09-2011 till 04.30 P.M. 

(a) Providing & Fixing of Wheel  
(b) Polishing of Padded Chair 
(c) Providing & Fixing of Leg 
(d) Providing & Fixing of Kurzi 
(e) Minor Repairs  
 
The quotation be addressed to the Deputy Registrar (Genl.-Admn.), 3rd 

Floor, New Medical Unit, Delhi High Court, New Delhi and “QUOTATION FOR 
REPAIR OF PADDED CHAIRS” should be superscribed on the top of envelope 
containing quotation.  

 
This Court reserves its right to accept or reject any or all quotations without 

assigning any reason. 
                                                                                         

Sd/- 
ASSISTANT  REGISTRAR (Genl.) 

 
 No.25446-58/ Genl./DHC       Dated 05-09-2011 
 
 
 


